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LOK SABHA 
Monday, May 6, 1963/Vaisakha 16, 

1885 (Saka). 

The Lok Sabh.a met at Eleven 0/ the 
Clock. 

[MR. SPEAKER in the Chair] 
ORAL ANSWERS TO QUESTIONS 

Nanl Base iD Eastena ZOIle 

*11'7'7. Shr!. Subodh Hansda: Will 
the Minister of Defence be pleased to 
state: 

(a) whether a proposal to establish 
a Naval Base in the Eastern Zone of 
our country is under the considera-
tion of Government; 

(b) if so, its location; and 

(c) whether any prelimioory survey 
has been made in this regard? 

The Deputy Minister iD lIhe MinIs-
try of Defence (Shri D. R. Chavan): 
(a) to (c). Government decided in 
principle some time ago to the estab-
lishment of a major NaVl8.1 Base and 
Dockyard at Visakhapatnam. The 
project is being implemented in a 
suitably-phased programme. 

Shri SubOdh 1IaDsda: In view of 
the fact tha,t there is no adequate 
a·r.angement to guard the sea waters 
of Bay of Bengal, may I know whe-
ther it is not deswa.ble to set up this 
naval base ei1lher at Andaman or at 
Calcutta? . 

Shrl D. R. ChavaD: It is a sugges-
tion, Sir. 

Shri Subo4h Bauada: May I know 
whether sometime back the Andaman 
and Nicobar Islands have b('cn survey-
ed for setting up this naval base? 
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Shri D. B. Chana: It does not arise 
out of this. 

Shri Hari Visha. Kamath: In view 
of the statement made .by the hon. 
Defence Minister last Monday that 
the Chinese Navy is capable of operat-
ing in the Bay of :Ben.pl and the 
Indian Ocean and in view of some 
Chinese leaders' reported statement 
that the key to the domination of 
Asia is control of the Indian Ocean is 
it intended to make this llIIIIVal ~se 
strong enough to meet this ~t and 
if so, does Govel'lllOlell!t propose to 
obtain assistance and expertise from 
friendly democratic countries of the 
west like U,K. and USA, just B3 the 
Government is doing for the Army 
and the Air force? 

Mr. Speaker: Does he think all this 
information shoUld be given? 

Slhri Harl Vishnu Kamath: I am 
sorry, Sir. He is 11 very intelligent 
Minister, no doubt. ... 

Mr. Speaker: The Minister is verT 
inteLHgent and therefore I was reluc-' 
tanto I put it to the han, Member him-
seLf whether he .thinks that it would 
be in all.!' interest to say all these 
things here. 

Shri Bari Vishnu Kamath: He him-
self said last Monday-but it came at 
the fag end of the q,uestion hour. 

Mr. Speaker: I leave it to the Min-
ister. 

Shri Tya"': Is the Minister fully 
conscious of all these problems? 

The MiDister of Defence (Shri Y. 
B. Chavan): We arc conscious, Sir. 
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Shri Barl Vislmu Kamatb: He may 
answer the second part Of the ques_ 
tiOn whether the Government is pre-
pared to obtain assistance and exper-
tise for the navy, j.ust as for the air 
force a·nd anny from frienclly demo-
Cl'Iatic countries of the west? 

Sbri Y. B. Chavan: As fa.r as taking 
help t.rom democratic countries is con-
cerned, I think the attitude Of the 
Government is quite clear. It has 
been explained many times on the 
floor of the House. 

Shrt Sham La! Saraf: May I know 
how long it wi:U take to establish this 
naV'al base at Visakhapatnam and how 
long it will take to establish a sub-
marine base along with that? 

Shrl Y. B. Chavan: All these matters 
are not connected with this problem. 
As I Sll'id, the Government's intention 
was elCp!amed last time. As ilar as 
the project, is concerned, it wilJ take 
quite a long time. 

SMi S. C. SamaIlta: Is it not a fact 
tlmt the WOl'Ild Bank experts, by-the-
bye, expressed their wish th!l.t between 
HaJdia port and PaN.dip port there is 
a po.ss~billity to establish a naval base? 

Mr. Speaker: That is a difte.rent 
thinog; it is not connected with this. 

Sbri R. G. Dubey: May I know whe-
ther this matter came in for di9CUssion 
with Lord Mounthatten, British Chief 
of Staff, and whether there was a co-
ordinated view taken of this matter? 

'Sbri Y. B. Chavan: The question of 
this project never came in for dis-
cussion. 

Diplomatic nmnunity Enjoyed by 
Indian Diplomats AbroacI 

*1118. Shrt Bart VlsImu Ramath: 
will the Prime Minister be '!lleased to 
state: 

(a) the number of officers and other 
personnel. in Indian missions abroad 
who enjoy diplomatic immunity from 
civil as well as criminal proseoutionj 

(b) whether the claim to diplomatic 
immunity of One or more such officers 
or personnel has ever been challeng-
ed; and 

(c) if so, when, where and in what 
cilrcumstances? 

The MlDIster of state In the MiDis-
try of EsterDaJ Aftairs (ShrlmaU 
Laksbml Menon): (a) All India-based 
diplomatk officers and the members of 
their families enjoy immunity trom 
civi.} as wela as criminal prosecution. 
Non..diplomatic staff and members of 
their families enjoy immunity from 
criminal prosecution but in respect of 
civil proceedi1lgs tJhe immunity is 
limited to actions performed by them 
in the course of their official duties. 

(b) and (c). The information is 
being callected and wiIJ be laid on 
the .Table of the Hause in due course. 

} 
Shri Hari Visb.nu Ramatll: So tar 

as the various echelons of diplomatic 
personnel are concerned, at what level 
or rank does diplomatic immunity 
cease to operate, and may I know 
whether not merely the diplomats and 
their famiJ.ies but also their cooks 
and other servants, clerks and cham-
bel'maid.<; are also given diplomatic im-
munity in foreign countries? 

Mr. Speaker: Is he very particular 
a·bout the last portion? 

Shri Bari Vishnu Kamath: That is 
what is reported in some London 
papers. 

Mr. Speaker: About chambermaids 
he wants to know particularly? 

Sbrlmati Lakshmi MenOD: As tar 
as the dome8tic servants of diploma-
tic officers are concerned, they enjoy 
immunity from civil and criminal pro-
ceedings only to the extent admissible 
by the receiving State. 

Shri Barl Vlahnu Kamath: Arising 
out of the answer to paiI1s (b) and 
(c) of the question, is the Government 
awe·re Of certain proceedings launched 
last year-I believe last year or the 
year before that-or sought to be 




